COURT-|

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY
(Appellate Jurisdiction)

IA NO. 625 OF 2019 IN
DER NO. 637 OF 2019

Dated: 29" May, 2019

Present: Hon’ble Mrs. Justice Manjula Chellur, Chairperson
Hon’ble Mr. S. D. Dubey, Technical Member

In the matter of:

Century Rayon ...Appellant(s)
Vs.
Maharashtra Electricity Regulatory Commission ...Respondent(s)
& Anr.
Counsel for the Appellant(s) - Ms. Shreya Mukerjee
Counsel for the Respondent(s) . Mr. Buddy A. Ranganadhan

Ms. Stuti Krishn for R-1

Mr. G.Umapathy
Ms. Vaishali for R-2

ORDER

Objection, if any, on delay application shall be filed by Respondent
No.2 / Discom within 4 weeks, i.e. on or before 27.06.2019 after serving

advance copy on the other side.

List the matter on 24.07.2019.

(S.D. Dubey) (Justice Manjula Chellur)

Technical Member Chairperson
kt/mKij



